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Shrl P. R. Chavan: The carry-over 
at the end of the sUj!ar yesr was of 
the order of 4 8 lakh tonnes. 
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Sbrl D. R. Chavall: A. the hon. 
MinistPr has .tated just now, liberal 
release.; bave  becn made. The quotas 
of the variou .• States have been In-
creased by 16,000 tonnes per month. 

+ 
...... {Shd Surellilra Po.\ S'aP: 
-r."" Sbrl A. N. Vldralanbr: 

Will Ihe Minister of Food aad 
AcricllILllra be pleased to .tate: 

(a) wheth"r there I. any scheme 
to introduce a regular system of 
aerial spraying of pestleldea; 

(b) whether any experiment. of 
aerIal spraying have been conducted 
and it 10, where; and 

(el whe·h.". aerviceo of any ex-
pert from U.S.A. have bt>en proeur-
lid to a(M.., In the ma~ 

The Deputy Min's'er in the MlnJI-
try of FOOd and AllriClllture (Shrt 
Shahlla .. a. Khalll: (a) Ye" Sir . 

(bl Yes. In Rajasthan. Bihar, 
Gujnrat, M.h,rashtra. Pun 'ab, Andhra 
Prade.,h, Madras. Uttar Pradesh and 
Kerala. 

(c) Yes. 

Shri Surendr. Pal SlnJ:h: In vie .... 
of the fact that in this country no 
one crop is sown in one larlte and 
compact area like in the USSR and 
USA etc. and during any se8'on or 
the year there are always two or 
three crops standing on a farmer'. 
holding, which require different treat-
ments. Under .,uch conditions Is It 
po.sible to carry ~ut aerinl sprayi". 
effectively and successfully? 

ShTI Shahnawaz Khan: There are 
certain r a~ where we have compact 
blocks for paddy Dr cotton cultivation 
We are carrying on aerial spraying OD 
such compact b'ock.,. 

Shrl Sarandra pal SIn.-h: Has the 
co.t per acre been worked out? If .... 
who will bear tho cost-the farmer or 
the Government? 

Shri ShabnaWlls Khall: Wp levy a 
namlnal charge of Re. I per acre from 
the farmer. 

Shrl Sari Vishnu a:amatb: b the 
Minister aware that In lOme 8cienti-
ftcally advanced counlries. .<uch .... 
the U.S.A .• U.K. and Germany. re-
learch and experience have shoW'll 
that most pesticide. contain D.D.T. or 
scme other chemical which is a 110 • 
but sure poison •• , much SO to man 
and animal as it is to pest. and. If.." 
h.. the Government taken Into con-
sideration the fact that this poll'Dn III 
also tenaciollsly rc'ained in the plants 
which may thus p.et into the human 
organism through the food? 

Sbd Shahu ..... Kban: Some _ 
mittee" were set up In more advaneoa 
countries Itke the United State. and 
England h~r  they had carried out 
very detailed reooorch witl, thi.. But 
In thl. country the use of inseeticldee 
is not to that extent which m~ ... 
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any harm. But we arc taking advan-
tage of the re'icarch carried out. 

~rl Barl Vhhnu Kamath: My ques-
tion wa; h ~h r the researoh h .. 
shown th.t p".;ticides are poi'onous 
to men as well. 

The Minlder or Food and Agricul-
ture <Sh,1 C. Subrama-lIam): Th~r  

is also a tech,ical commi~t  ap!,ointed 
for this purpose to . ee whether there 
are any aaverse effects either 011 

human beings or on animals or on 
birds und that Jmmit~  h currently 
going into all these matter.. It i. 
working under the chairmarl.'hip ot 
Prof. Thacker. We bope to get the 
report very aoon. . 

Shri K. C. Pant: The hon. Minister 
mentioned that the tarmers are charg-
ed a nominal tee ot Re. I per acre 
tor aerial spraying. M" J I",,·w 
whether, on the bosi. of the experi-
ments carried out 80 far, Government 
have worked out the actual economics 
of the operation, the co.t involved, as 
against the ad anta~  gained in term. 
of Increa,pd production? 

~rI C. Snbramanlam: Yel; it has 
been worked out. It is quite econo-
mical to In"Ur this expenditure. On 
the other hand, the saving is much 
more than what we expeet. 

8brl 8& ....... : MAy I know whether 
SUCh evneriments have been carried 
out in MYlore and, If nnt, why not' 

IIbri C. Snlwa",anlam: We have,at 
onlv a l'mlted fteet. W., will take 
Into accollnt the requirements of 
Mysore also. 
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Dr. Sarojlai Mablsbi: Unless a 
particular area or a unit is d~clar d 

coming under the Pe .. ts Control Act 
by the Revenue Officer, no action it 
taken in the mailer. May I know 
whether On account of this delay the 
los. is caused to th" agriculturist and, 
if so, what action Government propose 
to take in this matter? 

Sbrl Sbalmawu D.D: In compact 
blo··k.;, we do the aerial sprayinl 
without waiting for any such report, 
Where it is considered neeeasary and 
where th,,~  h demand from the cul-
tivators ot the arca, the aerial spray-
ing is being dO'le. That is only III 
the ca.'e of pid~mics. 

Sbrl RaD,.: Why should It be that 
Government makes a charle ot Re. 1 
per acre for thIs aerial spraying? The 
hon. Minis:"r hal bimself admitted 
tbt there is a savini aL,o on this-
it i. on the distress 01 tbe people. Is 
it not the duty cof the Gove,nment &cI 
provide tbis kind of minimum pro-
tecti on for the crops to the people 
freel),' 

8brl C. Snb .. maD ..... ' agree. 
During the FoUJ'th P!an, we are con-
sid ... ring whether this service could 
not he taken over nn behalf of Gov-
ernment. But an),how Government 
will have to Incur expenditure aDd IJ 
will haw to be collected from _ 
source or the other. 

Sbr! Kup: Why .hould It be col-
lpct.d from the fa.mers? it 11 verr 
funny. 

Mr. Speaker: Thl. is being ""nalder-
ed in the Fourth Plan. 

IIh-t M. R. KrhII ... : May I know 
whether hi~hl  'I'ricu'tural St.te.' like 
Andhra Pra1".h will be assisted In 
the malter or ownine their helicopter. 
tor doing this work? 

8hrl C. Subra .... Dblm: I dO not 
thi,k each Stat .. Govemment can bull" 
up • neet for this PIll'POR. We ara 
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trying to build up • national lIeet. 
But one will be located at Hyderabad. 

Shrl Narendra Singh M"hlda: May 
I know whether this aerial sprayillg 
will be eftective on locu.<ts also? 

Shrl Sh"hnawaz Khan: Yes, Sir. Il 
Is very effective against locusts. 

Central Board 01 Fores&r, 

+ 
.315 J Sbrl R. S. Pande)': 
• "l,Sbrl Vld),. Charan Sbukla: 

Will the Minister of Food anol 
ArrlcuUure be pleased to refer to 
the reply given to Starred Question 
No. 467 on the 16th March, 1965 and 
.t.t.: 

Co) whether all the Slale Gnvern-
ments have agreed 10 implement the 
rt'Commendations of the Sub-Com-
mittee of the Central Board of 
Forestry on AJroresta\lon; and 

(b) If 10, by what lirnl' the recom-
m .. ndations are likely to be fulb" 
Implemented! 

The Deput)' Minister In the Mlnlstr, 
01 FOOd and Agrleultute CShrl Shah-
• awaz Khan): (a) Inform.tion from 
the State Governments of Andhra 
Pn,de 'h, A •• am, Maharashtra, Bihar, 
West Bengal, Jammu and Ka'hmir and 
Nag.land is awaited. Other States 
have a~r d to implement the recon.-
mendaUons. 

(b) The States have prescribed for 
various recommendations durerent 
period, .xtending to Fourth and Fiftb 
FiVe Year Plana. 

Shrl R. S. pande)': Wbat are the 
lalient features of the recommenda-
tions! 

Shrl Shahnawaz Khan: There are 
certain rccommtmdations for carrying 
out Surny, nnd demarcation. They 
have alS0 u~~c t d ce-rtain admini-
.strativp controls to be set up. 

Wheat Zon .. 

+ 
r !!Ihrl Rameshwu Tutla: 
I shrlmatl a.nub Ra),: 

.S08. ~ IIhrl Oukar LaI Berwa: 

I hr~ M. L. l.dhBY: Shr. Je1he: 
, Shrl Tridlb Kamar 

I Chandhuri: Shrl Rarhuuath Singh: 
'1 Shri Po. Barua: 
Shrl It. S. Pande),: 
l hrlm,,~1 Ramdularl Sinha: 

Will the Minister at Food.1UI 
Arrl.",ltare be please<! to rder 10 
the reply i ~n l:l Stnrred Question 
No. 535 on the 23rd March, 1965 and 
atate: 

(.) whether the final deeisl"n re-
gardIng the wheat poliCy includin, 
Ihe continuanee or the wheat zones 
has since been \liken; and 

(b) If ao, tbe details thereof? 

The Deputy Minlstpr In the Mini .. 
try of Food and Agriculture CSbrI 
D. R. Chavan): (a) Yes, Sir. 

Cb) The detail. of decisions are con-
tained in paragraphs 28-31 of the 
'Review of the FOOd Situation' April, 
1965 which was laid on the Table ot 
the Sabha dUring the last se'sion of 
Parliament. Paragraph 32 of 'Revie .. 
of the Food Situation-August, 1965' 
which was laid on the Table of tbe 
House on 19tb August, 1965 also deal. 
with the matter, among others. 

SlIrl Rameshwar Tantla: May 
know whether there IS any dift.renoe 
In supply of wheat per capitll pro-
vinC'c-wise and if so, what are the 
rE!'B!'IOns? In some provinces the 
wheat ~upply Is more and In some 
provinces It Is less. 

Shrl D. R. Chavan: It all depend. 
upon tbe avail3bility w:th the Centre 
and also on the requirements of the 
States. 

Shrl Ra .... hwar TauUa: May 
know whether II haa came to the 
nolire of the Government th.t. in 
!"ome towns of Rajasthan, wheat i. 
not available for weeks and even for 
some months and if so, what or .. the 
r son~ therefor? Is the Central Gov .. 
l'rnment re!l'ryonsihle for that or the 
State Government? 




